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NOTIFICATION

INCOME _TAX

S.Q} iln exercise cf the p%ﬁers conferred by
item{y,) of sub-clause (jv) of clau%e (45) of secﬁian 10
af the Ipncome-tax Act, 1961 (43 afﬁ1961), the Centrml’-
Governnent hereby specifies the “1quemf-9%(tax-free)
HUDCC Scavenger_Liberatian Bynds (ééries—ljn issued by
the Hgusing & U;ban Develcpment Cs%béfation for the

purpcse of the said item: E
Ppovided that the benefit under the said item

|I

shall bha 'fn1531blc only if the holder of such bands

registers his namé& and the haldingiwlth the said Corpsratiah;'
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UNDER SECRETARY TO THE GOVE. OF INDIA
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